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t[RunNinG oF RajpHANI/A.C.C. ExpPRESS
TRAINS TOUCHING PATNA/KIUL

*442. SHRI J. P. YADAV : Will the
Minister of RAILWAYS be pleased to
state:

(a) whether Government have any pro-
posal under consideration to run shortly
the Rajdhani Express touching Patna
and also to run the Deluxe Airconditioned
Express touching Patna twice a week;
and

(b) whether it is a fact that Government
propose to make Kiul a halting station for

the Deluxe Airconditioned Express;
and if so, when? ]
THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS (SHRI
PARIMAL GHOSH) : (a) No, Madam.

{b) No, Madam.
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tL ] English translation.
i 1 Hindi translation.
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SHRI PARIMAL GHOSH: Madam,
so far as the first question is concerned—
regarding the running of the Rajdhani
Express via Patna—this train has been in-
troduced to connect the inter-State metro-
politan cities and the very purpose of the
train is to reach the destination in the shor-
test possible time and for that purpose we
have taken the shortest route, which 1is
the Grand Chord route. If the train is to
be diverted viaz Patna, the timing of the
train will take us about an hour more.
In that casethe very purpose of the train
will be defeated. The extra mileage would
be about 80 to go Kilometres more.
Anyway the Grand Chord line is the shor-
test possible route.

Oral Answers

Regarding the de luxe also, one train we
have already diverted to go z.a Patna.
To allow further trains to be diverted z1a
Patna cannot be taken up at the present
moment because we are now thinking of
diverting to other de luxe trains via Varana-
si from October.
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THE DEPUTY
will do now.

CHAIRMAN: That

SHRI REWATI KANT
Let me develop my question.

SINHA:
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THE DEPUTY CHAIRMAN: You
should not make it a speech; Please ask
question.
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SHRI PARIMAL GHOSH: Madam,
regarding the introduction of additional
de luxe trains via Patna, at present it is
difficult because we have a very limited
number of coaches and the available coa-
ches are being fully utilised. Originally
we thought, Madam, whether, instead of
diverting one, we could try and introduce
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another train which can go via Patna but,
as I have mentioned, because of the limited
number of coaches it is not possible at the
present moment.

Regarding the stoppages in between
Buxar and some other stations the hon.
I\Iembf:r has mentioned, we have received
a considerable number of requests for stop-
page of this train at similar other stations
but we have not acceded to them becausc
of the fact that, if we accept one request,
1t would be difficult for us to resist similar
other requests for stoppage of this train at
other stations and, further, Madam, the
stoppage of this train like that will consi-
derably affect the speed and timing of the
train, and the very purpose of this train
will be defeated.
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THE DEPUTY CHAIRMAN: That
will do.
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SHRI PARIMAL GHOSH: Madam,
we have received requests for the stoppage

.of this train at Kiul, but the other hon.
Member has also mentioned about the
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stoppage of this train at Arrah, Buxar
and Bakhtiyarpur and, as I have already
mentioned, these are stations more or less
of the same density of the traffic, and if
we accept the proposition of stopping this
train at Kiul, Buxar, Bakhtiyarpur, etc.—
so far as traffic density is concerned, to us
it is more or less the same—then I cannot
resist similar requests for stopping this train
at .other places also. I have explained the
difficulties in the way. It will also dislocate
the timing and speed of the train. So at
present it 1s not possible.

THE DEPUTY CHAIRMAN: Next
question.

*443. [The questioner (Sardar Ram Singh

was absent. For answer, vide col. 3394
infra,)

*444. [Transferred to the 19th  August,
1969].

CuamrMaN, INsTRUMENTATIONS LTD., KOTAR

*445. SHRI KRISHAN KANT : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) whether a decision has been taken
regarding the appointment of the Chairman
for Instrumentations Ltd., Kotah ; and

(b) if so, what is the name of the incum-
bent appointed and what are his quali-
fications ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH): (a) and (b) The
present Chairman, Instrumentation Limi-
ted, Kotah who has held office since the
24th November, 65 had, for reasons of hea-
Ith, recently requested thathe be relieved
of the Chairmanship of the Company.
Government have noted his decision with
regret and have informed him that they
are now making arrangements for a suc-
cessor.

SHRI KRISHAN KANT : May I know
from the Government as to by what time
they will be able to decide about the new
Chairman and what would be the cri-
teria for selection of the Chairman?
Would it be that the person is really com-
mitted to the fulfilment of the objectives of
the public sector and not persons like Mr.
Bharat Ram and Mr. Charat Ram who
have given so much trouble in the Indian
Airlines and would they see that only
those are appointed. ..



